






























3. This Respondent submits that they have re-built the Compound wall which was damaged during the unprecedented 
rain, which will prevent the storm water and sewage from overflowing into the neighbors. (Photo is attached in the 

Annexure ) 

For the reasons stated above it is humbly prayed that this Hon'ble Tribunal may be pleased to take this affidavit on record 

and pass any further orders as it may deem fit and necessary thus render justice. 
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Solemnly affirmed at Chennai this Before me 

20th day of September 2022 and signed my name 

in the Presence of 

Advocate: Chennai 

For ASHIANAHOUSING LTD. 

SAuthorised Signatory 



BEFORE THE NATIONAL GREEN 

TRIBUNAL 

SOUTHERN ZONE BENCH AT 

CHENNAI 

ORIGNIAL APPLICATION NO. 25 

OF 2022 

In the matter of 

M.Sundaramurthy, 
S/o Mathurai Naicker 

68-A, Palavakkam VGP layout, 
Chennai-600 041 

Email-msm.2323@yahoo.com 

And 2 others Applicants 

-Vs-

The Principal Secretary, 

Department of Environment, Climate 

Change and Forest, 

Government of Tamil Nadu, 

NamakkalKavignarMaligai, 

Fort.St.George, 

Chennai-600 009. 

Email: tndoc@tn.nic.in 
Ph: 044 

24336421 and 8 others 

Respondents 

STATUS cOMPLIANCE REPORT 

FILED BY gTH RESPONDENT 

M/S AIYAR AND DOLIA 

K.D.SAISYAAM 

Counsel for 9th Respondent 

9840989809 

aiyaranddolia@gmail.com 
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